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T o =ARE, ST G | Baag g, 3 AfaasT &7 a7 3 7 it IT-amT (2) F AMT q@rh
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U 3fiT ST Fed o T, TfE A g, o T4 ey smaea a8, Swaer gy AT a7 st &
AT T T AT STATATT HT FHAT |
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TH ATEGAAT & SAAId A1 ATeAT qIH F TG AT AT AL AT TTEHET & I<h FAAT §

ST 3 AT 3T (gaag ARRIT T ALrerr 7T S Jhar 3 |
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HAETE T & O O & TP T €8&dT €2 SPUR . . 93+4¢¢0 & §R+<R0 TF & T -
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1 3 4 5 6
ATTH HT TH: LA
WUEETEIC HEES
1 45 B Q=g 0.0022 (g% ) 0.0022
2 47 IGELl /AH 0.1084 (F%77 ) 0.1084
3 48 BEl T 0.0655 (&7 ) 0.0655
4 49 fsft T 0.1776 (3F7¥) 0.1776
Total 0.3537

intention to acquire such land.

NOTIFICATION
New Delhi, the 27th February, 2026

S.0. 1053(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening /2- Laning with paved shoulder) , maintenance , management and operation of the National Highway
No. 61 SPUR in the stretch of land from (Km. 13+880 to Km. 69+820) Junner - Ghodegaon — Taleghar Section
of Bankarphata-Junnar Taleghar Road in the District —Pune, in the State of Maharashtra. hereby declares its

[®T. °. NH-15017/24/2024-P&M/3A]
g FHE™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
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Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, the Sub Divisonal Officer
(Revenue) Taluka Junnar District Pune, in writing and shall set out the grounds thereof and the Competent
Authority shall give the objector an opportunity of being heard, either in person or by a legal practitioner, and may,
after hearing all such objections and after making such further enquiry, if any, as the Competent Authority thinks
necessary, by order, either Allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be covered under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling in the stretch of land from
Km. 13+880 to Km. 69+820 Junner - Ghodegaon — Taleghar Section Bankarphata-Junnar Taleghar Road of
the National Highway No. 61 SPUR in the District of Pune in the State of Maharashtra.

State: MAHARASHTRA District: PUNE
SI. No. |[Survey/Plot Number|| Type of Land |[Nature of Land Area Area
(in Local Unit) (in Hectares)
1 2 3 4 5 6
Taluk: Junnar
Village: Agar
1 45 Private Dry 0.0022 (Hectare) 0.0022
2 47 Private Dry/Wet 0.1084 (Hectare ) 0.1084
3 48 Private Dry 0.0655 (Hectare ) 0.0655
4 49 Private Dry 0.1776 (Hectare ) 0.1776
Total 0.3537

[F. No. NH-15017/24/2024-P&M/3A]
SHAIKH AMINKHAN, Director
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